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OFFICE OF'I'IIE PRINCIPAL DISTRICT 8: SESSIONS JUDGE

WEST l)IS'l'RIC'l‘, 'l'IS IIAZARI COURTS, DELIII

2 111;./1» at as JUL ‘/1016N0. /Genl./Circulation/West/TIlCl2026 Dated, Delhi the

Sub:- Regarding removal/suspension of Advocates.

Forwarded copy of Endorsement Letter No. S2295-425/Gen]./Misc./Circulation/2026 dated

07.07.2026 received along with its enclosures i.e. a copy of Letter bearing Ref. No.
\/erificationfl4l/298/2026 dated 10.06.2026 bearing Diary No. 5078 dated 16.06.2026 {Office of the

Principal District & Sessions Judge (Headquarters), Tis Ilazari Courts, Delhi} and copy of Removal

Notification bearing No. O3 of 2026 dated 01.06.2026 of Col. Arun Shanna (Retd.), Honorary

Secretary, Bar Council of Delhi, 2/6, Siri Fort Institutional Area, Khel Gaon Marg, New Delhi -

110049, on the subject cited above, from Sh. Rakesh Pandit, Ld. Officer lncharge, General Branch,

Central District/Ld. District Judge (Commercial Court) - 13, Tis l-Iazari Courts, Delhi for information

and compliance/necessary action to:-

1. All the Ld. Judicial Officers of West District, Tis Hazari Courts, Delhi.
JThe Chairman, Website Committee, Tis 1-Iazari Courts, Delhi with the request to direct the

concerned dealing Officer/Official to upload the same on Centralized Website of Delhi District

Courts as well as on the Website of West District.

3. P.S. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
4. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on

LAYERS.

F

\}i,,-@" -
(I-Iarish Kumar)

District Judge (Commercial Court) — 04/
Officer Ineharge General Branch,

West District, Tis Hazari Courts, Delhi
Enclosurc:- As above.



OFFICE DF THE PRlNClPAL DISTRICF &_5ESSlON$ JLLDGLIHQQI; DELHI ;
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N0- B </GenI./Mlscjfirculation/2026 D t d Delhi ha ' "H -7”,”
ae, to

Sub:- Regarding removal/suspension ofAdvocates.

Forwarded a copy of the Notification bearing Ref. No. Verification/141/298/2026 dated
10.06 2026 and this office bearing diary No. 5078/B dated 16/06/2026 received from Col. Arun
Shavma {item}, Honorary Secretary, Bar Council of Delhi, 2/6, Siri Fort Institutional Area, Khel

Gaon Marg, New Delhi-110049, for information and necessary action tot-

blyuhll-I

All the Ld. Principal District & Sessions Judges, Delhi/New Delhi.
. The Ld. Principal ludge, Family Courts (HQs), Dwarlta Courts, Delhi.

All the Ld. Judicial Officers posted in Central-District, Tis Hazarl Courts Delhi.
. The Chairman, Website Committee, Tis Hazarl Courts, Delhi with the request to

upload the same on the Website of Delhi District Courts as per rule.
5. Dealing official for uploading the same on Centralized Website through LAYERS as per

rules.
6. P S. to Ld. Principal District & Sessions Judges (Hills), Delhi for Information.

(Rake h Pandit)
Officer In-Charge, General Branch, (C]/

District Judge Commercial Court-13,
Tis Hazari Courts Delhi.tncl. As above °'l'°." Li“
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Phone : +91-11-41752340, 45603795
+91-11-45603739.-135595815~ E-mafl ; barcounci!ofdeIhi@redifI'mai|.C0m

,_ Web. :www.de|hibarcouncil.mm

f%’:?<~§’r fiiffia trfiwaj
BAR COUNCIL OF DELHI

(Statutory Body Constltuted under the Advocates Act, 1961)
2I6_, Siri Fort Institutional Area, Khe!¢l'5_al'aE|;I'arg; New Deli]_i~110 049
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2.; 1Ref. Nu!/fir!?Ze§!i9£(.1§.1/298/1°26 -.~si~*§@:l$l ~ [,a,ed.10 Jun 2026, __¥ _ . ........................... ..
V 1- . “

"4 -1. .The Principal District & Session Ju Lia - 6 _ Z 1",‘;
Room No. 204,
Tis Hazari Courts,
Delhi-110054
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REMOVAL TIFI C A_TI OVN NO. 03 0f2025 5,! O1.06.202§

Qa_n1_go_fAdvocato’s7Re,move5i from the Roi! of Bag‘ co_uncII_of Delhi
due to their Li..B_/Graduation Deqrjeo/Marks Sheet Qgorted 1'0 be Fake/Forged

bg their concerned Universities
Sir,

Bar Council of Delhi Removal Notification No. 03 of 2026 cf! 01.06.2026 is submitted
herewith foryour infomation please.

Thanking you.

Shanna (Reta?
‘ Secret."-My
Bar Council ofDelhiM”

(Ex-Subedar D.K. Sharma)
Prep and Checked By

I-’,__ {_j"“,__(,._L- E>"'-'|I"lJ\
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B.O. 1 1-F, Lawyers’ Chambers, High Court of Delhi, New Delhi-110 003 Ph.: 011-23387701
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(Statutory Body Constltuted under the Advocates Act, 1961)
2/6, Siri Fort lnsliiuiionamrea, Khei Gaon Marg, New Delhi-110 049

Ref. Woafimflon/Iii!/BCD/03/2026 Dated _. ___o_1_[un 2026

 Mum&I. It is hereb noti 1e
y f‘ d for general information that, under the Proviso of Section 26(1) of theAdvocates Act, 1961 Orders passed by the Sub-Committee ofthe Bar Council of India on the dates as

mentioned below, and rotijied by the General Council of the Bar Council of India, name of the under
mentioned advocates have been removed permonentiyfrom the Roi! ofthe Bar Council ofDelhi due to
theirLLB/Graduation Degree/MarkSheet reported to be Fake/Forgedby ti:r.-ir concerned Universitie.s-:-

Hu.-rl Nomeofddv ifinumurzgifornemovalapvame T Photooftlze Z 1,
Ljvo. . _ j-om RoIio[BorCounciig_LDelhi _‘_ Advocate _ 1

.'l. F11/Ir. Hart Om Gautarn nor Council ofindm .5‘ub~Commlrtee
[Enrolment N0 -D/606/2008] Order dated 01.04.2026 and Rarlfied
S/o Sh. Ghashi Ram Gautam . by the General Council oftbe Bar ,~
House No. 40 B, P1-rt IV Council ofindlo on 23.04.2026 by _,-= ‘
Mayur Vihar, Delhi-91 RemovaiProceedlngs No. S1/2024. ' "5,
(Mob - 9310057143) -"
Mr. Hari Om Gautam, _ --»
(Enrolment No -D/606/2008] _

i S/o Sh. Ghashl Ram Gaulam , =-’
House No. B-152. Sector 14. NOIDA i‘
Mayor Vihar, Delhi-91
[Mob - 9810051143]

‘ .

 h-'

I 2._T'-dr. Sandeep Kumar Dubey,
x (Enrolment No -D/754/2014]
S/o Sh. Nand Kishore Dubey .
House No. B 24 & 25, Plot -B8, Upper Council of India on 23.04.2026 by %
CF, Jain Park. Uttarn Nagar, Removal ProceedingsNo. 19/2021. ‘ '

i Bar Council of India Sub-Committeex‘ _
Order dated 01.04.2026 and Ran/ied
by the General Council of the Bar

\ - I

#2-s:=r-=-
#1.. - - I -__|

‘r’ i I

1:541.'1 *.'_f‘;
(Mob - 7336999015)

i New Delhi-59 » E

E 33?‘?

I‘ _L .1 . 4"

flag?!-i rm(Retd) ,

(Ex Subedar DJC Sharma)
Prep & Ci:ecired iify

B.O. : ‘l-F, Lawyers‘ Chambers, High Court 0fDnihi Nan: r\..n_; .... ..-_ -
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‘J{}Ul‘<€ClL E}?
{Statutory Body Constltuted under the Advocates Act, 1961)
2/6, Siri Fort InstitutionalArea, Khel Gaon Marg. New Delm-110 049

Ref No ' Z Dated

Mob. 9522143939~. Phone . O11-45603735. 43559586
Duet! ’ O11-45603739
E-man’ barcounc||oldelhi@redilfma1r.co:
Wcb . www dalhmarcouncilcom
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_1

unrll oLDelhf

er Nome of.4d 7 AuthorityforRemovol of F Photo oftlre *'

Numefl-om Roll offlar Advocate .. 9 \ 1

Sainik Nagar, Utram Nagar,
_, ._New Del,l1Q/[_ob- 7598854467] ._

1 _ C3. ‘ Sh. R. Ganeshraja ' Bar Conn -
[Eur No. D/1144-3/2022) Committee Order dated
House No. 7/2/3, Sanbhaivilai, 01.04.2026 and Roufied by the
Thazhakudy post. KK Dist. . General
Tamil Nadu ,(Mob- 7598854467) Council
Sh. R. Ganeshraja ~ by Rem
12 & 13 Block B,S/F Near Transformer, 35/2025'

cil of mam surf

Councll of the Bar
of India on 23.04.2026
oval Proceedings No.

= 4
0

VT‘Ii:‘ "1

Mr. Watson TD S/0 Thankaiash G
R/o 20-128, Alampara Villai

\ Th11parappu,Kanyakumarl,
1 Tamllnadu-629161

4. \ Mr. Watson TD l Bar Co
[Enr N0. D/12102/2022] ‘ Committee Order dated
S/0 Thankaiash G 01.04.?
C-115, Kailash Vihar, Klrarl General Council of the Bar ‘
Suleman Nagar, Suitanpuri Council

‘ C-Block. North West Delhi-110086 by Removal Proceedings No.
[M0b- 944-344-6631] 37/2025.

uncil of India Sub-

026 and Ratlfied by the

of India on 23.04.2026 ‘

‘ Mr. P. Marl Siva [Eur No. D/1344-9/2022]
S/o Sh. Parameswaran

Rajput Garden, Delhi -110 058

\‘ 5 Mr. P.Mari Siva [I:‘nrNo. n/13449/2022) Bar
S/0 Sh. Parameswaran ' > ‘ Comm
House No. 256, Meenatchi Nagar, ‘ 01.04.2026 and Ratzfied by the
2“ street Ponmeni Main Road. Maduml Gene
South Madurai, Tamil Nadu-625016 Coon

‘ [Mob-9087429074) by Removal Proceedings N0.

22/2

LCouncil of mam Sub- l
{tree Order dated

ml Council of ,che Bar
all oflndio on 23.04.2026

026.

'i%‘@&‘*5’."v'-.¢':g:‘_.

- ~ I

-__‘?>‘?;y.‘."House No. 8-1/146, Ground Floor, Janakpuri, - —- -- ' Q-

L I (mu-9osr42eo14) _

(Ex-Sub darD.l£ Slzarmo)
Prep & Checked By
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' B.O. : 1-F, Lawyers’ Chambers, High Court of Delhi. New Delhi--I10 nm m. . O44 --»~~--~
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lietli CGURICIL 3'5? IDELL‘:-II
(Statutory Body Constituted under the Advocates Act, 1961)
216, Sui Fort InstitulionalArea_ Khel Gaon Marg. New Delhi-110 O49

Ref. No. ' 3 Dated

Euro‘ A
- A lllamefi-om Rollofflar Advocate

C , ( # Councilibelhl

.  1 1 . . 5 F.S‘er F Nome ofddv Authorltyforflemoval of Photo ofthe *
No

J 6 r. Sh.AlshIkChakrab0I'ty, Bar Council of India sub?
[Em-No.D/3838/2024} Committee Order dated
S/o Sh. Bishwanath Chakmborty
30/24/1 Attapara Lane, Sithee. Baranagar (M),
North 24 Parganas Slnthee,
West Benet:-voooso.(Mob-9038409960]

‘ Sh. Aishlk Chakrabor
WRoom No. 127,Ambedkar Hostel,

Iamia Mllla lslamla
lgmigl Nagag, Soggth Dejhi-IIQQZS _|_ ,

01.04.2026 and Raofled by
the General Council ofthe Bar
Council of India on
23.04.2026 by Removal
ProceedlngsNo. 46/2025

re my(Ex-S orDl£ Slmrmu}

S70.\l.°\S'1:¥~!-I.'\I!'*
9.

/'

run Shorma (Reta)
M t

Prep & ChecketiBy

 
The JwtdditionolSolicitor Generaloflndlo, Supreme Courtoflndlo, New Delhi
TheSecretary, Bar Council oflndio, 21, Rousez! venue, NewDelhi
TheSecretaries of/1llBarAssociations, Delhi
The Secretorim ofAllState BarCouhcil
The RegistrarGeneral, Supreme Court oflndio, NewDelhi
The RcgisirorGeneral, H(qh Court ofDelhL NewDelhi
The RegistrarGeneral, AllHlgh Courtr in India
The D£strict& Sessionjudge, TisHuzarl Courts; Delhl
The DistrictJudges in all 9 Districts ofDelhl

10. The District Magistrates in all 9Diso-ictrofDelhi
11. TheSecretory, Mlnlstwy o/‘Lamjustice & Co. Ajihlrs; New Delhi
12. The Commissloner ofPolice, New Delhi

Adv concernea!
Note - The above mentionedzluthorltles are ldndly requested to circulate the copy ofthic notification to
all the oflkes under theirjurlsdlctlon. The BarAss0ciot1‘ons are requested to display this Notlflcatlon
on theirNotice Board.

13.

B.O. : 1-F, Lawyers’ Chambers. High Court or Dnlhi M...“ n...-.= .... ....- --

* Mob 9622143939
Phone " 011-45603735 43559586
Direct : 011-45603739
E-mail . oarcouncfIolo‘elh1@redrfima|l c
Web. 'www d€ll1llJB|'COU'flC|l com
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